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Ronal d Ki prono Rankat Appel lant  (s)
VERSUS
State of Haryana Respondent (s)
( Wth office report )

Date : 24/07/2001 This petition was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE SHI VARAJ V. PATIL

For Appellant (s) Ri shi Mal hotra, adv.
S. K

M.
M. Sabharwal , adv.
For Respondent (s) M. Mahabir Singh, adv.

UPON hearing counsel the Court made the follow ng

ORDER
........ S S
SP2
After hearing |learned counsel for the parties, the
Court reserved its judgnent.
SP1

(Neena Ver ) (Prem Prakash)
Court Master Court Master
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